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Date : 02/05/2017 This appeal was called on for hearing today.
CORAM : HON&#39; BLE MR. JUSTI CE DI PAK M SRA
HON&#39; BLE MR. JUSTI CE A M KHANW LKAR
HON&#39; BLE MR. JUSTI CE MOHAN M SHANTANAGOUDAR
Appel | ant (s) M . Purushotam Sharma Tirpathi, Adv.
Muikesh Kumar Singh, Adv.
Raj eev Kumar Gupta, Adv.
Bal raj Dewan, AOR
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For Respondent (s) Ms. Shal u Sharma, AOR

UPON hearing the counsel the Court made the follow ng
ORDER
On being nentioned, the matter is taken on Board.
List the matter on 5.5.2017.
(@ul shan Kumar Arora) (H. S. Parasher)
Court Master Court Master



